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(c) whether it is a fact that the 
AndhI:,a Pradesh Handloom Industry 
is suffering from unsatisfactory sup-
ply position and high price of cotton 
and accumulation of unusually large 
stocks, and failure of weavers apex 
society to lift the same; and 

(d) what steps Government propose 
to take to put the industry back on 
sound footing! 

THE MINISTER OF STATE IN THE 
MINISTRY OF COMMERCE (SHRI 
KHURSHEED ALAM KHAN) : (a) 
The number of traditional looms and 
the number of looms in the coopera-
tive sector are 6 lakhs and 3.27 lakhs 
respectively. 

(b) Although working capital is 
around 30 per cent of the total re-
quirements, it is not on account of 
any restriction imposed by the RBI. 
The weavers cooperative societies will 
get more loans subject to fulfilment 
()f certain norms. 

(c) According to information re-
'Ceived from Director of Handlooms & 
Textiles, Andhra Pradesh, no difficul-
ty is experi~nced regarding supply of 
yarn. The prices of yarn have been 
ruling stea~y during the last 6 
months. Only very recently. the 
Prices have risen slightly on 
account of imposition of 
power cut in Tamil Nadu. The prob-
lem of accumulation of stocks is also 
noi" serioUS. Under the Government of 
II].~lia sponsored 20 per cent rebate 
scheme, considerable quantities have 
been sold during the Dussehra & 
Deepavali seasons. The apex society 
lifts 50 to 60 per cent of the produc-
tion of primary societies on an ave-
rage. However depending upon the 
'Seasonal fluctuations of demand the 
icliial procurement also varies from 
month to month. 

(d) The stocks with the societies are expected to be clear(;d during the 
ensuing Sankranti festival which is 
the" major buying s.e.son when 20 per 
~ent., rdJate will a1:so be· allowed. 
The State Goveniinent have also 
vranged for sanctiQ'ri'" of addirion:al 
1!reciit limits of Rs. 2 crores to'· the 

~. '"lIT!" : . 

apex society to procure more stocks 
from primaries. 

Re-coDStitutl_ 01 MariDe produets 
Export Development Authority 

4706. SHRI M. M. LAWRENCE: 
Will the Minister of COMMERCE be 
pleased to state: 

<a> whether Government propose 
to reconstitute the Marine Products 
Export Development Authority with 
more members frOm the small scale 
sector who have been thrown out of 
export dUe to various reasons and 
those who have productive assets; and 

(b) whether Government have re-
ceived any complaint that the 

MPEDA is fully sllpporting the views 
of the monopolists and big scale In-
dustrialists? 

THE MINISTER OF STATE IN 
THE MINISTRY OF COMMERCE 
(SHRI KHURSHEED ALAM KHAN): 
(a) No, Sir. 

(b) No, Sir. 
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